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CENTRAL AOniNISTRATIVE TRIBUNAL, 3ABALPUR BENCH

CIRCUIT BENCT AT GUALIOR

ContiwtOt Petition No> 12 ef 2004

.  (In OA No.87 of 200?)

Gualior, this the 26th day of February, 2004

Hon'bie Shri PI.P. Singh, Vice Chairraan
Hon*ble Shri G. Shanthappa. Dudicial Plember

Santpsh Kumar Sharma, S/q. Shri
Badri Prasad Sharma, Age - 32 years.
Occupation - Agriculture, R/o.
Chandanpura, Teh & Distt Shivpuri
(fip).,

and 15 others, ... Applicants

(By Advocate - Shri RVS Tomar on behalf of Shri HPS
Raghuvanshi)

V e r s u a

Shri RSP Anand, Wanaging
Director, North Central Railway,
Allahabad, (UP).,

and two others. Respondents

ORDER (Oral)

By W.P. Sinoh. Vice Chairman -

The learned counsel for the applicant in OA No.

8? of 2002 has filed this Contempt Petition No, 12/2004

for non-compliance of the direction given by this

Tribunal on 30th October, 2003 in the aforesaid OA. The

learned counsel for the respondents in the aforesaid OA
earlier^ha^^led an application seeking extension of time to

implement the direction given by the Tribunal. The learneicj

counsel for the respondents submits that they are in the

process of implementing the Tribunal»s order passed in

the aforesaid OA. Accordingly, ue have already granted

another four months time to the respondents to implement

the directions passed by the Tribunal in the earlier

application for extension of time.
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2« In uJbv of the aforesaid, ue find that this

contempt petition is pre-mature and is accordingly

dismissed* '

3, The Registry is directed to supply a copy of

menio of parties* while issuing the certified copies

of^is order to the parties.

Shanthappa) (M.P. Singh)
Dudicial Plember Vice Chairman
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